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CENTRAL ADMINISTRATIVE TRIBUNAL LUCKNOW BENC
LUCENOW
Centempt PetitionN-. 5/92

in
( 0.A,No, 796/88 )
Salmanul Haq.ooooo ........Applicant
Versus

Sri J. Kn Puri anﬁ anOther. ° e eto e oo s .RESpenientS.

Hon'ble Mr, Justice U,C.Srivastava, V.C,

Hon'ble Mr, K.Obavva, A.M,

( By Mr., Jjstice U,C.Srivastava, V,C,)

The asplicant has awporoached this Tribunal
for punishineg the res=onilants who according te him :
have not complied with the directions given by this
Tribunal on the application filed by the anplicant
registered as C.,A,No. 796/88,fhis Tribunal vide its
judcment Jated 6,11,91 directed that the respondant
to con=zider his case within a period of 2 months,
as to whether he can be approinted acain as Khallasi
or not. The grievance of the applicant,approached
this Tribunal again stating that even thouch such
directions was civen but despite service of the same
his case was net cansidered. The respondent in
their counter affidavit has stat=d trat the case

of the aws licant was considered in purasuvance sof

the directisns c¢iven and it was found that ne
casual labour junier to tim can ke retained in
service as Khallasi or has been werking in pestal
eleetrical sub-division. In the supplamentary
counter affidavit again they have reiterated the
same thing. Tre case of the apolicant has been
considered, it cannet be said thatthe osrder passed

by  this Tribunal has b2en disregarded or ﬁé%lated.
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Tre contéhtién  of the apelicant that ne cemmunication

of the same was c¢iven te him cannet enveke centempt
jurisdic tion that in the .csunter affidavit averment

has been made which also has not been disnuted.
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which is not very relevant allegatien)is not about
I

cdeciding the ap licatisn., 1In view of the fact that
W ),
the order passed by this Tribunal did ne‘e—mé-ke“aut
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fontommt—assidcatien, accerdingly
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as disrcgarded
Z

the contempt apmlication is dismissed and the

notices are discha rged. M
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Dated: 5,8.92
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